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QA No. 876 gf 1997

For the ‘Res ponde nts

} : Central Adninistrative 'I!‘lbunal
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2) Arun Kanti Bhattacharya
3) quhas’Ctiandra Ghosh
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1) Panchanan Guchait.
2) Ujjal Kumar Thosh
: o 3) Susanta Sekhar Maji
.. 4) Manik Chandi Giri
‘ S 5) Acit Kumar Patra
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7)'Sushil Kr. Jana
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1) Union of India,. service through the General Manager
S.E. Rallway, Garden Reach Calcutta-43. o
2) General’ Manager $.E. Railway, G.Reach, Calcutta-43.
3) _Chief Personnel Offlcer, S.E.Rly., G.Reach, Ca1-43.
| 4). D:wl- Rallway Manager, S.E. Rly., Kharagpur. Midnapore.

5) Divl. Pcrsonnel Offlcer S.E.Rly., Kharagpur. Midnapore.j‘ ;
" 6) :Chlef Pro_)ects Manager s E Rl.y., Kharagpur, Midnapore. .

For'the #spplicants Mr. S.K. Ghosh, Courisel

"‘Mr. S<Sen, Counsel

5 _ Mr. S. Choudhury, Coumsel. - ,
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‘}he %aci:s, 1aw ané reliefs sought for in 0.A. 876 of 1997 and

O A. 1328 of 1997 are similar and therefore, both the. OAs are diSposed

' of by paséing a common order.‘ \ : - ' '
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